
Act No. $LII. of 1948 

(Rsoeiued t h e  assent of t h e  G O V ~ ~ O T  General on  t he  3rd S e p t e n t b e ~  1948) 

P An Act furthet to amend e Indian Merchant Shipping Act, 1923 

WHEREAS it is expedient f rther to amend the 1ndian Merohant Shipping 
Act, 1923 (m of 1923 for the purpose hereinafter a,ppearing; i j 

It is hereby enacted as fol ws:-. 
'1. Short title.--;This Act lay be ca.lled the Indian Merchant Shipping: 

i(hmendment) Act, 1948. 
2. Amendment of section 06, Act XXI of 1923.-Inclause (b);of sub-section 

(IA); of section 206 of the I dian Merchant Shipping Act, 1923 (XXI of 1923),. 
$he words "five years" the words "three years" shall be substituted. 


